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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) No, Sir.

(b) and (c). Does not arise.

Television Station at Bhatinda

1296. SHRI MOHINDER SINGH
SAYIANWALA: Will the Minister of
INFORMATION AND BROADCAST.
ING be pleased to state:

(a) whether there are proposals to
set up a television station at Bhatinda
which was sanctioned by the last
Government in view of the fact that
large number of people look to Pak-
istan for programmes; and

(b) if so, what steps are being
taken to set up a station for the bor-
der areas?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) No. Sir. No such pro-
Fosal was sanctioned by the previous
Government.

(b) Does not arise.
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Appointment of Civilian Principals in
Sainik Schools

1298. SHRI BHAGAT RAM: Wil
the Minister of DEFENCE be pleased
to state:

(a) Whethey civilian principals are
not appointed in Sainik Schools as in
the case of RIM.C. and N.D A.; if
so, reasons therefor;

(b) whether a full-time educationist
of eminence is proposed to be appoint-





